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I THE CENTRAL ADMINISTRATIVE TRIBINATAHYOERABAD BENCTH
AT HYDERABMD,

t

GAO‘NC}! 12742 .
Date of ordexs 18=2-37,
B‘EtWﬂEﬁS—
vVanka Kanthamma eaa Apoclicant,
And

1. The Suk=Divisional Engineer,
VFT, Visa hapstnan-530 601,

2. The Sukedivisional Engineer,CXL=Mtce,1/D,
Visakhapatname530 001,

3, The Director, M ce, Southern Teleconm
Sub=Region, Vij ayawada=520 010,

4, The Generallanaser, Visagkhapatnam Telecom District,
Visakhapatnam=530 028,

5, The Directoreieneral, Pelacom, (repte.Un ion of Indial,
New Delhi-116 €061,

see Respondent.s.

Counsel for the applicants ifr.C,Suryanarayana

Counsel for the Respondentss Mr,H.RDevaraj ,8r.C0535,

COR AJis

HON'SLE SHRI H,RATEMIRA PRASID , MEMDER ( A)

Hon'wle Tribunal made the followin) orlers=

Az prayed for on behalf of the applicant, the
QA 1s permittecd to ke withdrawn. &ri W,Satyanarayana

fg.n:\sri . R,Devaraj, whe is present, has no Objection to
the withdrawale
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